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Twelfth Report of
Commissioner for Scheduled
Castes and Scheduled Tribes
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Committee on 4566
Private Members’ Bills
and Resolutions
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Mr. Deputy-Speaker: The

will now take up Private Members
Business:

Shri Hem Raj.

House

14.29 hrs.
COMMITTEE ON PRIVATE MEM-

BERS’ BILLS AND RESOLUTIONS.

FIFTY-THIRD REPORT

Shri Hem Raj (Kangra): Sir, I beg

to move:

“That this ‘House agrees with
the Fiifty-third Report of the
Committee on Private Members’
Bills and Resolutions presented
to the House on the 9th Decem-
ber, 1964.”

Mir. Deputy-Speaker: The question

is:

«That this House agrees With
the Fiifty-thira Report of the
Committee on Private Members’
Bills and Resolutions presented



4567 Resolution re:
[Mr. Deputy-Speaker]

to the House on the 9th Decem-
ber, 1964.”
The motion was adopted,

12.293 hrs.

RESOLUTION RE: MANUFACTURE
OF NUCLEAR WEAPONS—contd.
Mr. Deputy-Speaker: The House

will now take up further discussion

of the following Resolution wmoved
by Shri Hukam Chand Kachwai on

the 27th November, 1964;

“This House is of opinion that
Government of India should
manufacture nuclear weapons.”
Shri Kachhavaiya is to begin his

reply.
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